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. _ BEFOREHON'BLE AMIT SHUKLA, JUDICIAL MEMBER -
AND HON'BL_ "MAKARAND VASANT MAHADEOKAR; ACCOUNTANT MEMBER

IN COURT ROGM 3

[s1] Awpeainumber [assmtvear] ~ [~ assesseewame . |  Remans
ITA 2173/MUM/2025 | 202021 _'_[D] AJIT ANANTRAO PAWAR & FILE) o ' | '

[ T7a sottmumy2025 | 2019-20° {4} ARHAM AHJMQL_ PROJECTS PRIVATE LIMITED: (E-FILE)

ITAGO9G/MUM/2025 | 201213 | [DLASHRAY HOUSING (E-

| T7a 6097/MUW/2025 | 2013-14

“{' ItA6098/MUM/2025 | 2014-15 . | [D) ASHRA

{ ra sogsmumy2025 | - 201546 | D

Lo b s i | we | we | e

,""ITA'6154/MUM/2025' 1204

| co 326/Mum/z025

19 .ﬁ1:99.327/*‘4._”_“"!2°_?5.:-f"ll'_j 5

{ 10] cozemmuUMP025 | 20145

] 11| co3zmumM2025 | 201516

[ 2] cosomumanzs | ey |

13 | DAGLSIMUM2025 | 201314

< ,HRAY IN ESTMENTS (E—HLE.)

14.{ ITA 6152/MUM/2025 | . éoi?sﬁ-:,ié.f

ik
Y INYEST

15 | ma 6153[MUM/2025 !

16| co342;MUM12025 |

17 | ---C0=343/MUM[2025.

| 18] coymummozs | 20iéd7 .. |n

19 | MAG1SO/MUM/2025 | 20118119, |

20 | A sszz/MuM/zezs'

3L Voozga/MUM/zozs ‘| 2614

22 | Taee3zmumi2025 |, 201415 i

| 23} ik 7634/Mums2025 | "201'1'-&‘2"..: 1

12 '_lfTA.'75_3§jﬂ‘iUM/:252‘5' 20134 }[A] LABDHI LDG&CA ANCIAL SOLUTIONS LLP. (E-FILE)“.
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

| R.EVIS'ED CAUSE LIST OF B BENCH FOR‘ZB-JANUARY-ZOZG (WEbN‘E's'DA.Y)! -

. BEFORE HON' BLE ANIKESH BANERJEE, JUDICIAL MEMBER .
AND HON BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER_ .

IN COURT ROOM 11

, : AT 02 30 P.M.

Srl | Appeal Numb_ér A\S,:':: ! | Assessee Name _ _ | o ; B . | Remarks |
1 |t 4786/MUM/2025| 2013-14 | [A] NAV_GRAHAA JEWELS PRIVATE LIMITED (E—FILE) R
2 |1TA 1109/MUM2024| 2017-18 |[A] SUMIT GAHLOT -

3 |ITA 5746/MUM/2024| 2017-18 | D} BHASIN PROPERTIES AND DEVELOPERS PVT LTD (E-FILE)
4 |TA 4723/MUM/2025| 2017-18 | [A] BHASIN PROPERTIES AND DEVELOPERS PRIVATE LIMITED,

5. [ITA 7527/MUM/2025| 2017-18 | [D] BLUE ROCK HOSPITALITY VENTURES PVT, LTD. (E-FILE)

6 |ITA 7526/MUM/2025| 2011-12 | [A] NILESH JASVANTLAL PAREKH (E-FILE) .
7 [ITA7529/MUM/2025| 2015-16 | [A] NIKHIL RAGHUVIR KSHIRSAGAR (E-FILE)
8 |ITA 1936/MUM/2025| 2015-16 | [D] BABULAL BHURMAL JAIN (E-FILE)

9 |rTa 1935/MUM/2025 2014_-15 [D] BABULAL BHURMAL JAIN (E-FILE)

10 | CO98/MUM/2025 | 2014-15 |[A] BABULAL BHURMAL JAIN (E-FILE)

11 | CO99/MUM/2025 | 2015-16 | [A) BABULAL BHURMAL JAIN (E-FILE)

12 | ITA 154/MUM/2025 | 2015-16 | [A] NH SECURITIES LIMITED
13 | ITA 563/MUM/2025 | 200203 | [A] NH SECURITIES LIMITED
14 |ITA 1756/MUM/2025| 2002-03 |[D] NH SEQURITIES LTD. (E-FILE)

15 |[TA 1757/MUM/2025| 2001-02 | [D] NH SECURITIES LTD (E-FILE)

16 |1TA 6082/MUM/2G25| 2017-18 | [A1 BETTER VALUE LEASING & FINANCE LIMITED (E-FILE)

17 | ITA 481/MUM/2025 | 202021 | [A] NUVAMA WEALTH FINANCE LIMITED (E-FILING)

'16 |ITA 4339/MUM/2025| 2014-15 | [D] BHARAT RAMIL BHAI MANEK (E-FILE)

19 |[TA 5208/MUM/2025 2012-13 | [A] BHAVIK|SHASHIKANT THAKKAR

20 [ITA5360/MUM/2025| 200809 | [A] BIRLA SHLOKA EDUTECH LTD

21 |ITA 5361/MUM/2025|  2009-10 | [A] BIRLA SHLOKA EDUTECH LTD
22 |ITA 5362/MUM/2025| 2010-11 | [A] BIRLA SHLOKA EDUTECH LTD

23 |[TTA5363/MUM/2025| 2011-12 |[A] BIRLA SHLOKA EDUTECH LTD

24 |TTA 5364/MUM/2025| 2012-13 | [A] BIRLA SHLOK EDUTECH LIMITED
25 |T7A 5365/MUM/2025| 2013-14 | [A] BIRLA SHLOK EDUTECH LIMITED

26

ITA 5366/MUM/202_S - 2004-15 [_Aj BIRLA SHLOK EDUTECH LIMITED
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